SECTI ON- | |

IN THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTl ON

CRIM NAL M SCELLANEQUS PETI TI ON NO. 13573 OF 2015
(Application for directions)

I N

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO. 3690 OF 2015

Subhash Chandra Baghel ...Petitioner(s)
VERSUS

C.B.l. & Anr. ... Respondent (s)
OFFI CE REPORT | N DI SPOSED OF MATTER

The matter above nentioned was di sposed of vide this Hon' ble
Court's Order dated 14th July, 2015 (Copy of Record of Proceedi ngs
dat ed 14th July, 2015 is enclosed herewith for kind perusal of the
Hon' bl e Court)

It is submtted that Counsel for the Petitioner has on 3rd
August, 2015 filed an application for directions which has been
registered as Crimnal Msc. Petition No. 13573 of 2015.

The application for directions above nentioned is |isted
before the Hon' ble Court with this office report.

DATED this the 14th day of August, 2015.

Sd/ -

ASSI STANT REG STRAR
COPY TO

M. Vivek Gupta, Advocate

110, C. K Daphtary Lawer's Chanbers,
S.CIl., ND

o ASSI STANT REG STRAR



